
(iii) 

Shri Dabhi 
Dr. P.S. Dcshmulth 

Indian Arms (Amcndmmt) Bill (Amendment of Seaiom I IJlld z6 erc.)-
Morion to refer to Select Commiuce ,Adjourned ,,,., di, 

Shri U. C. Parnaik 
Dr. Ka1ju 
Shrimati Ila Palchoudhury 
Th. Laltshman Singh Chuak 
Shri Kanavade Patil . 

Women's and Cruldrcn's Institutions Licensing llill-
Mot.ion 10 consider-Not concluded 

Shriff\1ti Uma Nehru 
Shri Patasltar 
Shrimati Sushama Sen 
Shrimati Ja)'llshri 
Shrimaii A. Kale 
Shrimali Maydeo 
Shri Keshavaiengar 
Shrimati Ila Palchoudhury 
Shri D. C. Sharma 
Shri T. S. A. Chettiar 

CollUIW. 
2477-79 
2�79-90 

2192-2513 
2492-2502 

2503 
2504-05 
z505-o9 
2509-12 

2513-J4 
25r3-1 4  
2515-1 7 

2517, 2520,21 
2517-18 
2518-19 
2519-20 
2521-22 
2522-23 
2;23-27 
2527-31 

Sh.ri Dhulelw • 2531-34 
E!cctriciiy Supply (Amendment ) Bill (Ame11dment of Secti<m 11 (tc.)-lntroduccd 2534 

�· 21-Saturday, 111/r December, 1954-
Motion for A<ljournment-

Rctrenchment of Sepoy clerks of A.rmy Ordnance Col'J)s 
Buaincsa of the House-

Allocation of time for Resolution re; Repon of R•ilway Convention Commince • 
Preventive Detention (Amendment) Bill-

Motion to consider-Not concluded 
Shri N. M. Llngam 
Shri N ., C .  Chatterjee 
Shri Ramachandra Reddi 
Shri Keshavaiengar 
Shrimati A. Kalt 
Shrimati Renu Chakravamy 
Shri Kasliwal 
Shri Bhagwat Jha Azad 
Dr. N .  8. Kha.re 
Shri Datar 
Dr. Krishnaswami 
Shri Chanopadhyay,, 
Shri C. R. Narasimhan 
Shri Mulcband Dube 
Pandit K. C. Sharma 
Shri Raghavachari 
Kwnari Annie Mascarene 
Shri R. C. Sh,.;.m• 
Shri Sartngadhar Das 
Pandit Thakur Dass Bhar;:av; 
Shri H. N. Mul<etjee 

2SJ9-2676 
2539-44 
2!44-6o 
25�4 
2564- 70 
2570--73 
2573-82 
2582-65 
2585-9t 
2591-98 

2598-2610 
2610--19 
2619-24 
2624-26 
2626-30 
26�36 
263�42 
264>-49 
2641>-s6 
2656-63 
26<;3-76 

2676 

lS- S4 

2513- 14 



(iv) 

No. :u-Monday, 11th D•um!Hr, r954--
Modons for adjournment-

Retrenchment of sepoy clerks of Anny Ordnan<.-c Corp• 
Tiqedy in Newton Chil<hll Colliery 
Alleged firing on election ptOCCS$ion in Andhra 

Papen laid on the Table-
Air Corporation Rules 
Audit Rcpon on lndusu:ial Finance Corporation 

Demands for Supplementary Grants for t9S4·Ss
Laid on the Table 

Demands for Supplementary Grants for 1954-55-Andhr¥
Laid on the Table 

Allc,cd aS1ociation of Minister with a Bank 
Preventive Detendoo (Amendment) Bill-

Motion to coo&ider -Adopted 
Shri H. N. Multerjcc 
Dr. S. N. Sinha 
Th. Lu:1hman Singh Chara.Ir. 
Shrim.ati Tarkcahwari Sinha 
Acharya JCripalani. 
Dr. Katju 

Clauses 1 and 2 
Motion to pas&-Adoptcd 

Dr. Katju 
Shri Nand Lal Shanna 
Shri Lwbmayya 
Shri Punnoose 

No. z3-T11tiday, 14th V.umb<r, 1954-
Papcrs laid on the Table-

Appropriation Accounts of the Od'encc Services, 1952-53 

Column,. 

2677-79 
2679-83 
2683-Hs 

2692-2750 
2693-2706 

2707-14 
2714-.· 
272-..7 
2727-34 
2734-47 
2749-88 

2789-2802 
2789 

27M9-94 
2794-97 

2798-28v2 

.Commercial Appendix to the Appropriation Acc,ounts of the Defence Servic:n, 
1952-53 

Audit Repon, Defence Scrvicco, 1954 . 
Correction of answer to Starred Question N o .  862 
Business of the House--

Statement rt. order of Government business 
Ta (Second Amendment) BiU-Motion to consider-Adopted 

Shri T. T. Krisluiama.chari 
Shri Tu1bar Chatterje.o 
Shri N. M. Lingam 
Shri Barman 
Shri JC. P. Tripathi 
Sbri A. M. Thomas 
Shri Ramachandra Reddi 
Shri Damodara Menon 
Shri JC. C. Sodhia 
Shri Punnoose 

Clauses 1 and 2 
Motion to pau, u amended-Adopted . 

Shri T. T. Krbbnamaclwi 

2M04-05 
28o540 

2ll"!'-07, 2'26-30 
28o7-t2 
2812-14 
2814-r6 
2816-20 
2ll2C-U 
2822-23 
2824-2 
2825-· 

28 
2830-
2831-

�� 




